
Factual Report in the matter of Rajendra Tiwari V/s Union of India&Ors. (OA No. 

120/2023) as per the directions of Hon’ble NGT, Central Zone Bench, Bhopal 

Background 

 

In the case filed by Sh. Rajendra Tiwari V/s Union of India &Ors. before the Hon’ble 

National Green Tribunal, Central Zone Bench, Bhopal, the applicant Sh. Rajendra 

Tiwari has raised the issue that a piece of land situated in Khasra No. 5621/9105 and 

5620-5621 at village Amer has been recorded in the name of Forest Department and 

having the status of reserved forest land of Vankhand Amer 54 and also part of 

Nahargarh Wildlife Sanctuary further the Khasra no. 65 of village Nahargarh is 

revenue land however it is part of described area of Nahargarh Wildlife Sanctuary. It 

is contended that some dairy is operating on this Khasra number of the forest 

department causing pollution and playing with the health of the people and throwing 

the liquid and the solid waste upon the reserve forest and encroaching the area of 

the forest. 

 

Order 

 

Hon’ble NGT Central Zone Bench passed an order dated 25.10.2023 which inter-alia 

says as under:- 

 

“8. We deem it just and proper to call a report on the matter in issue in present 

Original Application, from a Joint Committee consisting of:-i. Collector, District, 

Jaipur. ii. One representative from the Principal Chief Conservator of 

Forest/Chief Wildlife Warden, Forest Department, Govt. of Rajasthan. iii. One 

representative from Rajasthan Pollution Control Board.  

 

9. The Committee is directed to visit the place and submit the factual and 

action taken report within six weeks. The State PCB will be the nodal agency 

for coordination and logistic support.”  

 

Field Visit 

The following persons conducted the field visit on 23.11.2023 in connection 

with this case: 

(i) Smt. Alka Bishnoi, ADM JaipurCity(North), Jaipur. 

(ii) Sh. Sangram Singh Katiyar, Deputy Conservator of Forests, Wild Life 

(Zoo), Jaipur. 

(iii) Sh. Vijay Sharma, Regional Officer, Rajasthan State Pollution Control 

Board, Jaipur (North).  



Following officer was also present during the visit: 

(i) Sh. Ghazanfar Ali Zaidi, ACF Nahargarh Sanctuary, Jaipur. 

 

Observations 

 

During field visit and on perusal of records, it was observed that: - 

(i) That a dairy is being operated with approx. 10 cows/calves at one 

location measuring Approx.150 Sq. Yards area and part of the dairyis 

being operated opposite to it with approx. 3 buffaloin area Approx. 100 

Sq. Yards area(Photographs enclosed atAnnexure-1).  The dairy being 

operated by Sh. Mohan Gurjar. 

(ii) That owner of the dairy Sh. Mohan Gurjar was also present during the 

visit of the committee and he informed that this dairy is being 

operatedfrom last more than 50 years earlier being operated by his 

forefathers at this location. 

(iii) During field visit it is found that dairy is being operated at two nearby 

places opposite to each other, one approx. 100 Sq. Yards falling in 

khasra No.5621/9105 in the name of Forest Department in Village 

Amer, District Jaipur and another in approx. 150 Sq. Yard land falls in 

described area of NWL Sanctuary. Therefore, one part of dairy is in 

Forest Block Amer 54 and other Part is in described area of the 

Sanctuary. 

Conclusion 

(I) Sh. Mohan Gurjar is operating dairy in Nahargarh Wildlife Sanctuary area, 

during field visit it is found that dairy is being operated at two nearby 

places opposite to each other, one approx. 100 Sq. Yards falling in khasra 

No.5621/9105 in the name of Forest Department in Village Amer, District 

Jaipur and another in approx. 150 Sq. Yard land falls in described area of 

NWL Sanctuary. Therefore, one part of dairy is in Forest Block Amer 54 and 

other Part is in described area of the Sanctuary. 

 

 



Recommendation 

(i) Sh. Mohan Gurjar is operating dairy in Nahargarh Wildlife Sanctuary 

without taking permission from concerned authorities. Forest Department 

has initiated and taken action against Sh. Mohan Gurjar which is apparent 

from factual cum action taken report dated 09.06.2023 prepared by ACF, 

NWL Sanctuary(Copy enclosed, Annexure -2). 

(ii) Owner/ operator of the dairy may be directed to operate the dairy after 

obtaining all requisite permissions from the concerned departments. 

Enclosures 

(i) Photographs taken during the field visit (Annexure -1) 

(ii) Factual cum action taken report dated 09.06.2023 prepared by ACF, NWL 

Sanctuary (Annexure -2). 
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Annexure-1 

Photographs taken during the field visit: 

 

 

  



Annexure-2


















